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CONSTITUTION OF COMMITTEE
[0 ‘The Hon'ble Speaker has been pleased to constitute
" a Committee of the House consisting of the following members :-
1. Shri Rajendra Gupta, MLA ' Chairman
(Malviya Nagar) K.
2+ Shri Alck Kumar, MLA " Member
3. Shri Satish Chandra Khandelwal, MLA Member
4. Shri Ramvir Singh Bidhuri, MLA Member
5. Smt, Krishna Tirath, MLA Member
6. Shri Devendra Singh, MLA Menber
7. Shri Puran Chand Yogi, MLA Member
2, Shri P.N. Gupta. Secretary, Delni vidhan Sabha will

be the ex-officio Secretary to the Committee.
3 The terms of reference of the Committee will be -

3.) to go into the extent of the unauthorised
constructions in Delhi;

ii) +the reasons for its accelerated pace; and
iii) to suggest measures to check the same.

4. The Committee will submit its report by the next
session of the vidhan Sabha.

P.N. GUPTA
SECRETARY




